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(b) No, Sir. The production in the 

Company continued. However, due to critical 

financial condition full capacity utilisation 

could not be achieved. 

(c) No financial help has been provided  

by the  Government. 

(d) No proposal was made to the 

Govt, for consideration. 

Cases of Maharashtra pending for En-

vironmental Clearance 

1271. SHRI PRAMOD MAHAJAN: Will 

the Minister of ENVIRONMENT AND  

FORESTS be pleased to state: 

(a) what are the details of cases 

from Maharashtra which are pending 

with Government for clearance from 

environmental angle, and since when; 

and 

(b) by when they are likely to be 

cleared? 

THE MINISTER OF STATE (IN-

DEPENDENT CHARGE) OF THE MINIS 

rRY OF ENVIRONMENT AND FORESTS 

(SHRI KAMAL NATH): (a) and (b) Status 

of the six pending projects is as given below 

: 

 

 

A final decision can be taken in the" light of the further examination or on receipt of clailo-

cations sought. This is normally don  within three months after receipt. of details 

Supply of Diesel to Deep Sea Fishing 

Vessels by MPEDA 

1272. SHRI MENTAY PADMANA-

BHAM: Will the Minister of COMMERCE 

be pleased to state: 

(a) what steps have been taken by 

MPEDA to  facilitate    availability of 

diesel fuel at international prices to the deep 

sea fishing vessels- 

(b) what is the number of deep sea 

fishing vessels which have started availing of 

this facility; 

(c) whether all eligible units are availaing 

this facility of cheaper diesel fuel; 

 


